50(€s+) vaarel 2 - 2098 |
5{7/\” KOM/%{ . sonfdaughter/wife of ff/@fég{ﬁféj/ﬁ( /ﬂ/&fjﬂ

.........................

\% ,}/]bjed ﬁtf— years, belonging to ﬂ%%/\fzfﬁVCMMﬂv
\')J service and presently working as ﬁfﬁéé/fﬁ’ﬁ{dﬂﬂf vane

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Detalls of movable assets

— {Assets in joint name indlcating the extent of joint ownership will also have to be
\'}\V—kf) given)

Sr, Deseription “Self | Spouse | Dependant-1 | Dependant-2 | Dependant-3 |
Mo, Name(s] Nama Hame Etc, Name

0 2 A S’ (i) ! Cash ﬂ /én/"

5125 [ {ii) | Deposits in 20089 /,_ KIsr uste

A8, \ Banks, Financiai 7 W ; g L
Institutions And |

2 i ;”,,fwz? ML L | N7L | N

PRV Financial
Y/ Companies M

(§ii} | Bonds,

s N/L NzL NIL ML | NIL

companiss

_l

| (iv) | Other financlal |

institutions, { { i
seo | NI | ML a | AL | AL

Policies, etc

I_E\;) MatanVef;icles'“. - ; : ) B
| _Ergaeiiz,se?c.J %i%:r /V/L | /V/L | N/L A//L_

RPN

(vi) | Jeweliery (give | { '
e ML bl | | opiL | gL

value) ,ﬂ%’m

l

{vil) | Other assets, . 1

o | NIL | AL v | | e

interegsts

Mote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange n respect of listed companies and as per Dooks in the case of non listed
companies should be given,

* Dependant here means a parson substantially dependent on the income of the

amployee,
Senll peornan’”
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aiso have to be indicated]

ot

[Note: Properties in joint ownership indicating the extent of joint ownership will

Sr. Description
| No.

Self | Spouse
. Name(S)

“Dependant-1 | Dependant-2
Hame Name

Dependant-3
Etc. Name

(i

i

“Agricultural Land
i - Location{s)

i measyrement)

- Survey number(s)
- Extent (Total

-Current market value |

Al

ML) NI-

i

Nt NI

()

| measuremant)

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total

ML

-Current market value

g
t

ML NIL

- L __]
NrL NIt |

(i)

‘Buildings (Commercial

| Location(s)

¢ measurement)

and residential)

- Survey /door
number(s)
- Extent (Total

- Current market
value

Nit

Mie L Mt

() |

Houses / Apartments,

e, ]

- Survey fdoor }N/Li N’L

- Lacation(s)

number(s}

i = Extent (Total

mzasurement) |
- Current market

N[

(v)

value
Cthers (such as
interast in pr_opefm

! |
!
1

MU NG

Mie

NIL

(2}

1 give herein beiow the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please give separate details for each item)

[ 7sr. | Description - Name & address of Bank / | Amount outstanding as |
Ne. . Financial Institutions(s) / o LI P
b g DCPOTEIENC ($)
(@) (i) Loans from Banks ! 51 1 S N
(i) Loans fram financial '
institutions = J\[/ L=

(iil) Governmeant Dues:

i {a) dues te departments
' dealing with government
accommedation

i el

N/Lm

{ (b) dues to departments
¢ dealing with supply of
| water :

gt

NIL

(c) dues 1o clepa_!:'frﬁ'énts
dealing with supply of
| electricity

NI

1L

Sentl Jocumax”




{d) <hues to d&;jaftmenégw
dealing with telephanes

ML

ML

| transport (inctuding
- aircraft and helicopters)

(e) dues to departments
deating with government

wiL

{F} Other dues, If any

N L

N L

(b}

¢ which Income Tax Return
flled. Give also Permanent
| Account Number (PAN)} 0

-year upto which Wealth

() Income Tax including
surchiarge [Also indicate
the assessment year upto

A e T YER st 3t

(i) Wealth Tax [Also
[ndicate the assessment

Tax return fited,]

PN A

NIt

CTRPK 84N

(i1} Sales Tax [Onh,! in
case of proprietary
business!

e

(iv) Property Tax ML 7
€. Personal Dets||
GPF/CPF/PRAN Mo. :- ! s ﬁ?’f[ﬂ/vl = /' &7 ,
Gender = (M}‘F}
e (T TSI TZ ] wommrms
Class/Group s Vs Lo

Cadre

Home District e ; y Fm

I hereby declare that the above details are true to the best of my

[ BFer Leziile Fiamdli Fapm ]

(Full Neme e.g. B.A,S. -Bihar Administrative Sarvice,

B.5,5,-

Bihar Secretarlat Service ot )

knowledge and belief.

Place:

faatra

oate:...[. T 317

Mote;

Signature .,

hName of Employee: 5@/\/‘[ KUMW{
Designation:. JF/:/CG" /4'7’74:/VJ/4/1’/7’

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prascribed format,




